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12.10 hrs.

ESTIMATEs COMMITTEE
Thirtieth Report

SHRI P. VENKATASUBBAIAH
(Nandyal): I beg to present the
Thirtieth Report of the Estimates
Committee on the Ministry of Finance-
Foreign Exchange.

12.10% hrs.

ANNOUNCEMENT RE. CONVICTION
OF A MEMBER

(Shri Samar Guha)

MR. SPEAKER: 1 have to inform
the House that I have received the
following wireless message dated the
22nd, February, 1968 from the Sub-
Divisional Officer, Contai;—

“Shri Samar Guha, Member, Lok
Sabha, courted arrest in C|W
Satyagraha launched by the local
unit of PSP party and entered
into the court of Shri B. C. Maitra
Magistrate, First Class, and sen-
tenced to till rising of the court
for contempt of court under Sec-
tions 228 IPC|480 Cr. P. C. at
Contai court this day.”

SHRI HEM BARUA (Mangaldai) :
Professor Samar Guha offered satya-
grahg in a peacefu] way to bring re-
lef to 12 lakhs of people who have
suffered. Why should he be arrested?
" MR. SPEAKER: He was doing
satyagraha. So, he was sentenced
only till the rising of the court.

12.11 hrs.
BUSINESS OF THE HOUSE

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND COM-
NUNICATIONS (DR. RAM SUBHAG
SINGH): Government Business in
this House for the week commencing
Tuesday the 27th February, 1968, will
consist of:—

(1) Discussion on Motion of Ne-
Confidence in the Council of
Ministers to be moved by
Shri Bal Raj Madhok.
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of National Fitness
Corps (St.)

(2) General Discussion on Rail-

way Budget for 1068-69.

(3) Discussion on the Constitu-
tional Developments in Bihar
on a motion to be moved by
Shrl Nath Pai and others at
4 P, on Wednesday the 28th
February, 1068.

As the Members are aware, the
General Budget for 1968-60 will be
presented by the Deputy Prime Min-
ister on the 29th February, 1068 at
5 pM,
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12.12}4 hrs.

STATEMENT RE. DECENTRALISA-
TION OF NATIONAL Y¥ITNESS
CORPS

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION
(SHRI BHAGWAT JHA AZAD): Sir,
the House js aware that an ‘Integrat-
ed ‘Programme’ called the National
Fitness Corps (NFC) was formulated
in 1965-66 as a sequel to the recom-
mendations made by the Kunzru
Committee that at the school, there



